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NOTIFICATIONS RE: AMENDMENTS TO
Corrse RuLes

‘Shri . Manubhai Shih: On behal? of
Shri Kanungo, I beg to lay on the
*Table, under sub-section (3) of Sec-
tion 48 of the Coffee Act, 1842, a copy
of each of the following Notifications,
‘making . certain further amendments
“to the qu‘fee Ruiles, 1955:—

(1) Notification No. 15(2) Plant/
B/56, dated the 18th Janu-
ary, 1957.

.£2) Notification No. 15(10) Plant/
B/56, dated the 18th Feébru-
ary, I997.

{Placed in Library. See No. S-30/57]

NOTIFICATIONS ISSUED UNDER ESSENTIAL
CoMMODITIES ACT

Shri Manubhai Shah: On ‘behal? of
‘Shri Kanungo, I beg to lay on the
“Table, under sub-secticn (6) of Sec-
tion 3 of the Essential Commodities
Act, 1955, a copy of each of the fol-
lowing Notifications:—

(1) Notification No. S.R.O. 1875,
dated the 18th July, 1956.

(2) Notification No. S.R.O. - 1885,
dated the 23rd August, 1956.

(3) Notification No. S.R.O. 2403,
dated the 19th October, 1956.

(4) Notification No. S.R.O. 3151,
dated the 19th December,
1958.

{Plased in Libray. See No. S-31]57]

I also lay on the Table a copy of
‘S.R.O. No. 3152, dated the 198th
December, 1956.

{Placed in Library. See No. 5-31/57]
REPORT OoF TARIFF COMMISSION

Shri Mznubhai Shah: I beg to lay
on the Table, a copy of each of the
following papers, under sub-section
(2) of section 16 of the Tariff Com-
onission Act,, I1951:—

.

‘(1) Report (1956)° of the “Tariff
Commission on the XAutomo-
‘bile Iz;ﬂustt&.

(2) Government Resolution No.
21(4)-TB/56, dated the 23rd
January, 1957.

‘_J:Placed m Library. See No. S-32/37]

NOTIFICATION RE: AMENDMENTS 710
REGISTRATION AND LICENSING oOF
INDUSTRIAL UNDERTAKINGS RuLESs

Shri Manubhal Shah: I beg to lay
on the Table, under sub-section (4) of
Section 30 of the Industries (Develop-
mgent and Regulation) Act, 1951, a
copy of the Notification No. S.R.O.
691-IDRA/30/1/57, dated the 1st
‘March. 1957, making certain amend-
ments to the Registration and Licens-
ing of industrial undertakings Rules,
1952.

fPlaced in Library. See No. S-33/57]

ESTIMATES COMMITTEE

ForTY-FOURTH AND FORTY-PIFTH
REePORTS

Shri B. G. Mehta (Gohilwad): I
‘beg to present the following Reports
o the Estimates Committee:—

(1) Forty-fourth Report on the
action taken by Government
on the recommendations con-
tained in the Fourth Report
of the Committee.

Forty-fifth  Report
Ministry of
Development
Projects
Part IV.

(2

~

on the

Community
(Community
Administration)

2
T may inform the House in this con-

nection that the Forty-fiftth Report
has been published and circulated
during the inter-session period under
Rule 379 »f the Rules of Procedure
and Conduct of Business in the House
of the People.

RESIGNATION OF A MEMBER

Mr, Speaker: I have to inform the
House that Shri Udai Shankar Dube
aas -resignied his seat in Lok Sabha
wifh effect from the 15th March, 1957.





